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L AZMATUN.  INISHA. .. sonfdaughter/wife of TRHIR. .DASsAN RIZVI
aged.. M?Q ................. years, belonging to JNADH VRS an. . BAZARK....
é?‘_—) service and presently working as .LLBRARY....ASSTSTANT. BIHAR.LEG.
a//, We herein below the details of the assets (immovable, movable, bank balance, etc.) of

g

myseif_, my spouse and dependants*:

Year.

2020 — Jo2)

BAJLATTI STTAMAR

Datalls of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Seif | Spouse | Dependant-1 [ Depandant-2 Dependant-3 |
No, Name($) Name _Nams | Etc Name
(1) | Cash
(i) | Deposits in
i s S SBI Bm i"‘THH‘I R |ZprupNA
Institutions And | 2000 /= | N7 [PASPN R KaaToon|  NTL
Non-Banking [(Scovy P) @Tugﬂ)
Financial POST OFF3¢ (MoTHER)
Companies <000
3¢~ 300006 = ——f
(ill) | Bonds, e LaBa0 P -
Debentures and L ' ;3 =
Shares In NT NTL NIL un TL NT L
companies
(iv) | Other financial |5B7T Bym
institutions,
1 PPF-Q000
NSS, Postal T
Svattac - 1 pepmeT | NFE 1T B MVl it
Policies, etc LTFE Pol
\goeol~ 1.
{v) | Motor Vehicles |~ 0~
detalls of
g NIL | NTL NTL NTL NIL
{vi) | Jewellery (glve
details of
weight and NTL | NIL NTL NZL NT L
value) ;
(vli) | Other assets,
such as values = TL
it AR P eSS il SRR
interasts
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed

companles should be g

iven.

* Dependant here means a person substantially dependent on the income of the

employee.
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(d) dues to departments e
dealing with telephones NTL NTL
(e) dues to departments
dealing with government NTL NTL
transpert (inciuding 5
aircraft and helicopters)
{F) Other dues, If any NT L NT L
{b) (1) Income Tax including
surcharge [Also indicate fice Mo —
the assessment year upto
which Tncome Tax Return | 0913 $014002112.0
filed. Glve also Permanent 2020-21 )
Account Number (PAN)] BAgPNno27 613
(ii) Wealth Tax [Alsa
Indicate the assessment 7T T
year upto which Wealth i 3toe hiAL-
Tax return filed. ]
(i} Sales Tax [Only in
gase of p;'oprtetary NTL NTL
usiness
(iv) Property Tax NTL NTL
C.  Personal Detall
GPF/CPF/PRAN No. - |'0|')-40§636 g
Gender - (M/F)
—p : o {tv o]y |ilg |9 [2 | oommrnm
S ; B (A/B/C)
. [(BiupR _LEGISLOTTIVE PSS EMBLY SES, PRTH/A
{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.S.- Bihar Secretariat Service etc.)
Hema bt = | SgTTAamMmRuI ]
I hersby declare that the above details are true to the best of my
knowladge and belief,
(na ki - bl
Signature ZINALYN .. s o MO ok
Name of Employee: AZMATIN,. . NFSH A
Placep QTNP ....... Designation LTB RﬂR:j ....... QSISTHN T

D&m:l-l.‘;‘. ‘1" Q.-Oll

Note:

-----------------

Department: LTB Rtﬁﬂj

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



